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ORDER

T.C.P. r{o. 362/I&Bpl CLT/MB/MAH/2017

1. The Learned Representatives of both the sides are present.

2. The requisite Form is on record. The Notice of demand under section 8 was

served on 13.07.2017.

3. The time prescribed has not expired. Hence Respondent is seeking time.

Granted.
f.Lv4. Adjourned to 25h . .2OL7.
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c.

Dated:18.07.2017

!d/-
M.K. Shrawat
Member (Judicial)


